) F.No.A-12014/2/2018-Estt. £0 83~
® National Human Rights Commission
Manav Adhikar Bhawan, Block-C,

CGO Complex, INA, New Delhi - 110 023
Dated, the 25" April, 2018

Applications are invited from candidates fuifilling the eligibility condition for appeiniment
to the post mentioned below in the National Human Rights Commission, a Statutory

Autonomous Body, on deputation basis.

Name of the post, No. of Eligibility Criteria
Pay Band and post
Grade Pay
Staff Car  Driver | 01 Deputation on foreign service basis
(Ordinary Grade) (1) (a) Persons holding analogous post of staff car drivers in
Pay Matrix Level- 02 Ministries/ Departments of the Central Govt./ State Govt./ Supreme

: Court/ High Courts and District Courts on regular'basis; OR
g;zesgo?g&? o (b) Regular Despatch Riders (Group 'C"); OR
' (c) Regular Group 'D'(now designated as Group C) employees of the
Central Govt/ State Govt.! Supreme Court/ High Court and District
Courts.
(2) All the categories of parsons must possess the foliowing
gualification:
« FEssential
Possession of a valid driving licence for motor cars,
knowledge of motor mechanism and experience of driving a
motor car for at least 05 years
» Desirable
A pass in the 8" standard of any recognized school.

» Employees on deputation shall be governed by the terms and conditions contained in
the Department of Personnel and Training’s O.M. No. 6/8/2009-Estt. (Pay.ll) dated
17.6.2010 as amended from time to time.

¢ The Commission is an eligible office for allotment of Govi, accommodation from
General pool.

» The maximum age limit for appointment on deputaticn on foreign service basis shall be
56 years as on the last date of receipt of application.

« The applications of the eligible candidates who can be spared immediately, may be
furnished in the prescribed form as at Annexure-l duly cedified by the forwarding
authority alongwith attested photocopies of APARs for the last 05 years and
vigilance/disciplinary clearance. Applications not forwarded through proper channel will
not be entertained.

» The crucial date for determining the age limit shall be the closing date for receipt of
applications.-
e The last date for receipt of application is 31* May 2018 till 5:30 pm.

SRITIN

(Sanjay Kumar]
Under Secretary(Estt.)
Tele: 011-24663279
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63 Note: Bezuwlog Departments ore lo provide thelr speclficcommentsfulews confiming the relevant
Essentlal Qualiffzation/WWork experlence pnssessed’ by the Candidate [os Indlcated [n the Blo-data] with
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L Wany postheld vn Deputation In the.
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